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NOTIFICATION

“ As required under Rule 117 of the Rules of Procedure and Conduct of

Business in the Tripura Legislative Assembly, “ The Tripura Appropriation Bill, 2019

(The Tripura Bill No. 1 of 2019) * as introduced in the Assembly on the 26" February,

2019 is published in the Tripura Gazette.”
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TRIPURA BILL NO.1 OF 2019.

THE TRIPURA APPROPRIATION BILL, 2019 (THE TRIPURA BILL NO.I
OF 2019).

A
BILL

to provide for the withdrawal of certain sum from and out of the Consolidated Fund
of the State of Tripura for the services of the financial year 20158-19.

BE it enacted by the Legislative Assembly of Tripura in the seventieth year
of the Republic of India as follows: -

Short Title 1. This act may be called the Tripura
Appropriation Act, 2019.

Issue of a sum of 2. Fromand out of the Consolidated Fund of the
Rs.1356,26,72,000/- out of State of Tripura, there may be paid sums not
the Consolidated Fund of exceeding those specified in column-3 of the
the State of Tripura for Schedule amounting in the aggregate to the
the Financial sums of Rupees one thousand three
Year 2018-19. hundred fifty six crore twenty six lakh and

seventy two thousand only towards
defraying the several charges which will
come in course of payment during the
financial vear 2018-19 (hereinafter referred
to as the said year) in respect of the services
and purposes specified in column-2 of the
said Schedule.

Appropriation 3. The sums authorized to be paid and applied
from and out of the Consolidated Fund of the
State of Tripura by this Act shall be
appropriated for the services and purposes
expressed in the Schedule in relation of the
said year.




Tripura Gazette, Extraordinary Issue, February 26, 2019 A. D.
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STATEMENT OF OBJECTS AND REASONS

This Bill is introduced under Article 205 of the Constitution of
India to provide for the appropriation out of the consolidated fund of
the State of Tripura of the moneys required to meet the expenditure
of the Government of Tripura for the period from the 1% April, 2018
to the 31* March, 2019 for the financial year 2018-19.

(Jishnu Dev Varma)

Deputy Chief Minister
Tripura.
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TECHNICAL REPORT

This is Money Bill within the meaning of Article 199 of the Constitution of
India.

The Bill attracts the provisions of Article 207 of the Constitution of [ndia.

Therefore, recommendation of the Governor is necessary for both introduction

and consideration of the Bill in the Tripura Legislative Assembly.

The State Legislature has exclusive power to enact a law on the subject.

Printed at the Tripura Government Press, Agartala.



